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AUTHORITATIVE ENGLISH TEXT
H.P. ORDINANCE NO. 2 of 2010

THE HIMACHAL PRADESH JUDICIAL OFFICERS (PAY, ALLO WANCES AND
CONDITIONS OF SERVICES) AMENDMENT ORDINANCE, 2010

Promulgated by the Governor of Himachal PradesthenSixty-first Year of the Republic
of India.

An Ordinance further to amend the Himachal Pradkshcial Officers (Pay, Allowances
and Conditions of Services) Act, 2003 (Act N0.12603).

WHEREASthe Legislative Assembly of Himachal Pradesh isim@ession and the Governor
of Himachal Pradesh is satisfied that circumstamsgst which render it necessary for her to take
immediate action;

Now, THEREFORE in exercise of the powers conferred by clauseoflarticle 213 of the
Constitution of India, the Governor of Himachal deah is pleased to promulgate the following
Ordinance \—

1. Short title and commencement.-4) This Ordinance may be called the Himachal
Pradesh Judicial Officers (Pay, Allowances and @iond of Services) Amendment Ordinance, 2010.

(2) It shall be deemed to have come intodane ' day of January, 2006.

2. Insertion of new section 3-A.-After section 3 of the Himachal Pradesh Judicial
Officers (Pay, Allowances and Conditions of Seryiget, 2003 (13 of 2003) (hereinafter referred
to as the “principal Act”, the following new seatishall be inserted, namely :—

“3-A. Power to amend Schedule: The State Goverhmmy, by notification published in
the Official Gazette, amend or substitute the Sgleedand thereupon the Schedule
shall be deemed to have been amended accordingly.”.

3. Substitution of SCHEDULE.—For the existing Schedule appended to the principal
Act, the following Schedule shall be substituteainely:—

SCHEDULE
(See section 3)
The Pay Scales for different cadre of the Judioféierrs :
1. Civil Judge (Junior Division):
(@) Initial Scale:
Rs. 27,700-770-33090- 920- 40540-1080-44770.

(b) First stage Assured Career PrograsSaale after five years of service:
Rs.33090-920-40540-1080-45850.

(c) Second stage Assured Career ProgreSsiale after another five years of service:
Rs.39530-920-40450-1080-49090-1230-54010.

2. Civil Judge (Senior Division):

(@) Initial Scale:
Rs.39530-920-40450-1080-49090-1230-54010

(b) First stage Assured Career ProgresSaatte after five years of service:
Rs. 43690-1080-49090-1230-56470.



(c) Second stage Assured Career ProgreSgiale after another five years of service :
Rs. 51550-1230-58930-1380-63070.

3. District Judges Cadre:

(&) Initial Scale:
Rs. 51550-1230-58930- 1380-63070.

(b) Selection Grade: (Available to 25% Offief the cadre)
Rs.57700-1230-58930-1380-6721-154290.

(c) Super Time Scale: (Available to 10% Offiefshe cadre)
Rs.70290-1540-76450.

URMILA SINGH,
Governor,
Himachal Pradesh.

(A.C. Dogra),
Secretary (Law).



